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April, 1989, and do communicate to
this House the names of the members
80 nominated by Rajya Sabha.”

The motion was adopted
(iif) Committec on Public Undertakings

(a) Motion to elect fifteen mem-
bers from Lok Sabha

SHRI VAKKOM PURUSHOTHAMAN

(Alleppey) : I beg to move :

“That the members of this House
do procced to elect in the manner
required by sub-rule (1) of Rule 312 B
of the Rules of Procedure and Conduct
of Business in. Lok Sabha, fifteen
members from among themselves to
scrve as members of the Committee
on Public Undertakings for the term
beginning on the 1st May, 1988 and
ending on the 30th April, 1989.”

MR. CHAIRMAN : The question is :

“That the members of this House
do proceed to elect in the manner
required by sub-rule (1) of Rule 312 B
of the Rules of Procedure and Conduct
of Business in Lok Sabha, fifteen
members from among themselves to
serve as members of the Committee on
Public Undertakings for the teim
beginning on the Ist May, 1988 and
ending on the 30th April, 1989.”

The motion was adopted

(b) Motion te recommend to  Rajya
Sabha to nominate seven members

SHRI VAKKOM PURUSHOTHA-

MAN : I beg to move:

““That this House do recommend
to Rajya Sabha that Rajya Sabha do
agrec to nominate seven members from
Rajya Sabha to associate with the
Committee on Public Undertakings of
the House for the term beginning on
the 1st May, 1988 and ending on the
30th April, 1989 and do communicate
to this House the names of the members
so nominated by Rajya Sabha.”

MR. CHAIRMAN : The question is :

““That this House do recommend
to Rajya Sabha that Rajya Sabha do
agrec to nominatc seven members from
Rajya Sabha to associate with the
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Committee on Public Undertakings of
the House for the term beginning on
the 1st May, 1988 and ending on the
30th April, 1989 and do communicate
to this House the names of the members
80 nominated by Rajya Sabha.”

The motion was adopted

(iv) Commitiec om the Welfare of
Scheduled Castes and Scheduled
Tribes

(1) Motion to clict twenty members
from I o% Sabha

SHRI RAM RATAN RAM (Hajipur) :

1 beg to move :

‘““That the members of this House
do proceed to clect in the manner
required by sub-rule (1) of the Rule
331 B of the Rules of Procedure and
Conduct of Business in Lok Sabha,
twenty members from among themselves
to serve as members of the Committee
on the Welfare of Scheduled Castes and
Scheduled Tribes for the term beginning
on the Ist May, 1988 and ending on
the 30th April, 1989

MR. CHAIRMAN The question is :

““That the members of this House
do proceed to clect in the manner
required by sub-rule (1) of Rule 331 B
of the Rules of Procedure and Conduct
of Business in Lok Sabha, twenty
members from among themselves ;to
serve as members of the Committee on
Welfare of Scheduled Castes and
Scheduled Tribes for the term beginning
on the Ist May, 1988 and ending on
the 30th April, 1989.”

The molion was adogied

(b) Motion to recommend io Rajya
Sabha to nominate ten members

SHRI RAM RATAN RAM : 1Ibeg (o

move :

“That this House do recommend
to Rajya Sabha that Rajya Sabha do
agree to nominate ten members from
Rajya Sabha to associate with the
Committee on the Weclfarc of the
Scheduled Castes and Scheduled Tribes
of the House for the term beginning



